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(b) i¢ »o, under what condition?
The Minister of Indusirial

tended for a period of one year with
effect from the 15th May, 1967, under
the Industries (Development and Re-
gulation) Act, 1951.

(b) Such extension wag considered
necessary in the public interest.

U. 8. Loan for Faridabad Firm
1289, Shri K. N. Papdey: Will the
Development

(b) if so, the purpose for which the
loan has been given and the name of
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Trade with USA. and USBR

1271, Shri Shiva Chandra Jha: Will
the Minister of Commerce be plaased
to state the specific commodities ex-
ported to and imported from the Uni-
ted States and the Soviet Union?

The Minister of Commerce (Shrl
Dinesh Simgh): A  statement is
laid on the Table of the House.
g]mainum. See No. LT-

Chasge of Contracior Halt Statiem
into Flag Btation

1272. Shri Shiv Chamdra Jha: Wil
the Minister of RailWways be pleased
to state:





